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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
|
NEW DELHI |
0.A. No.  ReP.25/92 198 |
A ; in
-No- 0.A.45/91
DATE OF DECISION __30,4.1992 .
D.Vasudeva. Reddy ' _Petitioner
. Mr.,Y.Suryanarayana , ~_ Advocate for the Petitionerts)
Union of India, r&fSiby its Secretary, |
Ministry of Enviornment & Forests,
New Delhi and 6 others, Respondent
Mr.N.Bhaskara Rao Advocate fori the Responacus(s)
CORAM .

The Hon’ble Mr. L ,BALASUBRAMAN IAN, MEMB ER (ADMN, )

The Hon’ble Mr T ,CHANDRASEKHARA REDDY ,MEMBER (JUDL. )

1. Whether Reporters of local papers may be allowed to see the Judgement?

N

2. To be referred to the Reporter or not?
3. Whether their Lordships wish to see the fair copy cf the Judgcfmeﬁ:?

) ] |
4. Whether it needs to be circulated to other Benches of the Tribunal?
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IN THE CENTRAL ADMINISTRATIVE TRIBURAL : HYDERABAD BENCH

AT HYDERABZAD

R.P.25/91
in
O.h.45/91 Date of Order: 30,4,92
BETWEEN z f
D.Vasudeva Muylhy .. Applicant,
AND |

1, Union of Indiz, rep. by the
Secretary, Ministry of Enviornment
& Forests, New Delhi,

2. Union Public Service Commissionef;
represented by its Secretary,
Dholpur House, New Delhi,

3. The State of A,P.,Kep. by the
Chief Secretary to Govt,
G.A.D, (Sec,) Department,
Hyderabad,

4, Principal Chief Conservator of
Porests, Govt. of A.P.,
Hyderabad,

5., B.Trinadha, Rao, Curator,
Indira i Zoological Park,
Visakhapatnam,

6. K.N.Banerjee, Divisional Ibrest J .
Officer, Wild Life lanagement, ‘ #
Warangal, f

7+ Mir Maseed Ali Khan,
Asst, Conservator of Forests,
Office of the Principal Chief
Conservator of Forests, A.P.,

Hyderabad, .+ Respondents,
Counsel for the Applicant .. Mr.Y.éuryanarayana
Counsel for the Respondentsww-4x.. ., Mr,N.Bhaskara Rao

Counaollpe T DA 90 Bt - oy D PomthrngaChai 51 el B St g &€
CORAM:
HON'BLE SHRI R.BALASUBRAMANIAN,MEMBER(ADMN.)
HON'BLE SHRI T.CHANDEASEKHARA REDDY, MEMBER (JUDL, }
| (Order of the Division Bench deliWered by i

Hon'ble Shri R.Balasubramanian, Member (3dmn,)} ).
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This Review Petition is filed by
Sri D.,Vasudeva Murthy seeking a Review?grﬁg?-dated

4,2,91 in OA,45/91. In a similar Review Petition 24/91

in OA,1033/9]1 we have passed seperate orders, This Review

Petition is similar to RP,25/91., Hence we pass the
same order and dismiss the Review Petitiong}w;th no order

\
as to costs, ‘

When this case called for hearing there
was no representation from the Review Applicant side.
Shri N.Bhaskara Kao, learned counsel for the respondents

is present,

h —— _C ,’\4-—!:1{.«_-\‘_,\ .

] _ _
(R ., BALASUBRAMAN IAN) (T.CHANDRASEKHARA/ RED
Member (Admn, ) Member (Judl,
1

Dated s 30th April, 19392

})

Iﬁeputy_negi-s-'t&r-a{‘( J)

(Dictated in the Open Court) @5‘7
| n—"

Secretary, Union of India, Ministry of Environment

and Forests, New De=lhi,

The

The
The
One
One
One
One

Secretary, Union Public Service Commisélon,
Cheolpur House, New pelhi,

Shief secretary to Govt., G.A.D.(Sec) Dept. State of A.P. Hyd.

Principal Chief Conservator of Forests, Go{rt. ‘of A.P.Hyd,
copy to Mr.Y,Suryanarayana, Advocate, CAT.Hyd.

\
copy to Mr.N,Bhaskar Rao, Addl, CGSC. CAT.Hyd.

copy to Mr.D.Panduranga Reddy, opl.Counsel ‘ifor’ 8tate eof A,P.Hyd

spare copy. | | |
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TYPEL BY COMPARED BY
CHECKED BY APPROVED 5Y
THE HON'BLE D't. VoC.
AND

- THE HON'BLE MK.R,BALASUBRAMANIANsM(A)
~ AND

THE HON'BLE MR,T,CHANDKRASEKHAR REDDY:
MEMBER(JUDL)

AND

THE HON'BLE M:.£.J. ROY : MEMBER(JUDL)

Dateds RO~ ({ -1997, "

OfDER / JUDGMENT

Reh./Cotritstno, 98 [(;L -t

0.A.Fo. L(S’[ e,, _

. Toor————— (W.P.No. )

admitted. ang interim directions
issued D

Disposed of with directiohs

@Obismissed
—_— —_——
Dismissed as withdrawn

 Dismisseld/for refault,

M.A ,Or ed/Rejected. l‘ 'l
Je _ | \o\g \{\/

No order as to cdosts,
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